IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :09-06-2026

Date : 08.06.2026

Name of the

Applicant g
41366/2026(08.06.2026 522;2026 S.R.SAHOO c.o. gider Dtd. 2026-05- gﬁ
41371/2026(08.06.2026 522;2026 P.C.CHHINCHANU [C.O. gider Dtd. 2026-05- gﬁ
41372/2026(08.06.2026 522;2026 N.K.ROUT C.0. Sfder Dtd. 2026-05- gﬁ
41373/2026(08.06.2026 522;2026 N.K.ROUT C.0. Sfder Dtd. 2026-05- gﬁ
41374/202608.06.2026 528;2026 N.K.ROUT c.o. gfder Dtd. 2026-05- iﬁ
41375/2026(08.06.2026 522;2026 N.K.ROUT c.o. gider Dtd. 2026-05- EE
41376/2026(08.06.2026 522;2026 N.K.ROUT c.o. gider Dtd. 2026-05- EE
41377/202608.06.2026 522;2026 N.K.ROUT c.o. gider btd. 5000-01- EE
41379/202608.06.2026 522;2026 N.K.ROUT c.o. gfder Dtd. 2026-05- iﬁ
41380/2026 08.06.2026 522;2026 NK ROUT c.o. gfder btd. 2026-05- iﬁ
41381/202608.06.2026 533;2026 N.K.ROUT c.o. gider Dtd. 2026-05- iﬁ
41382/202608.06.2026 522;2026 NK ROUT c.o. gider Dtd. 2026-05- iﬁ
41383/2026(08.06.2026 g§2;2026 P.K.JENA c.o. gfder Dtd. 2026-05- iﬁ
41384/2026(08.06.2026 532;2026 N.K.ROUT c.o. gfder Dtd. 2026-05- iﬁ
41386/202608.06.2026 523;2026 N.K.ROUT c.o. Sfder Dtd. 2026-05- EE
41387/2026(08.06.2026 532;2026 P.K.JENA C.0. Sider btd. 2026-05- ;E
41389/2026(08.06.2026 ggg;2026 P.K.JENA c.o. Sider btd. 2026-05- ;E
41390/2026 (08.06.2026 232;2026 P.K.JENA c.o. 2§der btd. 2026-05- iﬁ
41391/202608.06.2026 §€2;2026 P.K.JENA c.o. gfder Dtd. 2026-05- gﬁ




FAO- Order Dtd. 2026-05-
41392/2026 |08.06.2026  |3/5" o0, INK ROUT o
| FAO- Order Dtd. 2026-05-
41393/2026(08.06.2026 | .,>" o, |P.K.JENA o
| FAO- Order Dtd. 2026-05-
41394/2026(08.06.2026 |2 0, |P.K.JENA i
| FAO- Order Dtd. 2026-05-
41395/2026(08.06.2026 | 1" 0, |P.K.JENA i
| FAO- Order Dtd. 2026-05-
41396/202608.06.2026 |., 70, NK ROUT o
FAO- Order Dtd. 2026-05-
41397/2026 (08.06.2026 | 2" 0 - |D.SAHU o
MISC.
41398/2026(08.06.2026 |- 20~ N.K.ROUT Order Dtd. 2026-05- | pppay
301/2026 21
SEC.
MISC.
41399/202608.06.2026 |"20~ N.K.ROUT Order Dtd. 2026-05- | pppay
302/2026 21
SEC.
| FAO- Order Dtd. 2026-05-
41400/202608.06.2026 | .00, |NK ROUT o
MISC.
41401/2026(08.06.2026 |- 20~ N.K.ROUT Order Dtd. 2026-05- |,pppay
303/2026 21
SEC.
FAO- Order Dtd. 2026-05-
41402/2026(08.06.2026 |3, o, NK ROUT o
MISC.
41403/2026(08.06.2026 |-20” N.K.ROUT Order Dtd. 2026-05- | pppay
304/2026 21
SEC.
MISC.
41405/2026(08.06.2026 |-20” N.K.ROUT Order Dtd. 2026-05- |3 pppay
305/2026 21
SEC.
FAO- Order Dtd. 2026-05-
41406/2026(08.06.2026 | . oo, |TK NAYAK o
FAO- Order Dtd. 2026-05-
41408/2026(08.06.2026 | . o . |PK JENA o
| FAO- Order Dtd. 2026-05-
41410/202608.06.2026 | 127 0 |PK JENA o
| FAO- Order Dtd. 2026-05-
41412/2026/08.06.2026 610/2026 PK JENA o1
FAO- Order Dtd. 2026-05-
41414/2026(08.06.2026 | 0", 0, |PK JENA o
| FAO- Order Dtd. 2026-05-
41415/2026(08.06.2026 |/ >" 0, |PK JENA o
| FAO- Order Dtd. 2026-05-
41416/2026 (08.06.2026 |. 2", o, |RK PANDA i
| FAO- Order Dtd. 2026-05-
41417/2026(08.06.2026 | 2", . |S.C.DASH 1
FAO- Order Dtd. 2026-05-
41418/2026/08.06.2026 536/2026 A.K.PANDA o1
FAO- Order Dtd. 2026-05-
41419/2026/08.06.2026 425/2026 SARAT DASH o1




41420/2026(08.06.2026 E§E;2026 A.K.PANDA Order Dtd. 2026-05-
‘41421/2026 08.06.2026 E22;2026 A.K.PANDA Sider btd. 2026-05-
[41422/2026|08.06.2026 ggg;zoza g;ﬁi?NNA KUMAR Sider Dtd. 2026-05-
[11423/2026|08.06.2026 §2§;2026 A.K.PANDA Sider Dtd. 2026-05-
[11424/2026|08.06.2026 §§2;2026 A.K.PANDA gider Dtd. 2026-05-
41425/2026(08.06.2026 §§8;2026 A.K.PANDA Order Dtd. 2026-05-
41426/2026(08.06.2026 22252354 ;ggiﬁiﬁgﬁA ?Zder Dtd. 2026-05- E§$¥é§§§
41427/202608.06.2026 532;2026 A.K.PANDA gider Dtd. 2026-05-
41428/2026/08.06.2026 522;2026 A.K.PANDA gider Dtd. 2026-05-
41429/2026(08.06.2026 §§2;2026 A.K.PANDA gider Dtd. 2026-05-
41430/2026(08.06.2026 §§2;2026 A.K.PANDA gider Dtd. 2026-05-
41431/202608.06.2026 §22;2026 A.K.PANDA gider Dtd. 2026-05-
41432/2026/08.06.2026 g§2;2026 A.K.PANDA gider Dtd. 2026-05-
41433/2026/08.06.2026 g§§;2026 A.K.PANDA gider Dtd. 2026-05-
41434/2026/08.06.2026 522;2026 S.K.RATH gider Dtd. 2026-05-
41435/2026(08.06.2026 522;2026 J . PRADHAN gider Dtd. 2026-05-
41436/2026(08.06.2026 222;2026 J. PRADHAN gider Dtd. 2026-05-
41437/2026|08.06.2026 ggg;2026 K.PARIDA gider Dtd. 2026-05-
41438/2026/08.06.2026 528;2026 J.PRADHAN Sfder btd. 2026-05-
[11439/2026 |08 06. 2026 522;2026 K.PARIDA Sider ptd. 2026-05-
[11440/2026|08.06.2026 532;2026 J.PRADHAN Sider Dtd. 2026-05-
41441/2026(08.06.2026 532;2026 A.K.PANDA Order brd. 2026-05-
41442/2026(08.06.2026 g§2;2026 J.PRADHAN Order Dtd. 2026-05-
41443/202608.06.2026 2?2;2026 A.K.PANDA gider Dtd. 2026-05-
[11424/2026 |08.06.2026 §§§;2026 A.K.PANDA gider Dtd. 2026-05-
[41445/2026[08.06.2026 [FRO- A.K.PANDA Order Dtd. 2026-05-




| 1267/2026 21

FAO- Order Dtd. 2026-05-
41446/2026/08.06.2026 268/2026 A.K.PANDA 01

FAO- Order Dtd. 2026-05-
41447/2026|08.06.2026 | oo . |A.K.PANDA 1
| FAO- Order Dtd. 2026-05-
41448/2026|08.06.2026 | ,_c o, |A.K.PANDA 1
| FAO- Order Dtd. 2026-05-
41449/2026|08.06.2026 | ,o0 o, |A.K.PANDA 1
| FAO- Order Dtd. 2026-05-
41450/2026|08.06.2026  |.0) 0, |A.K.PANDA 1

FAO- Order Dtd. 2026-05-
41451/2026|08.06.2026 oo o0, |A.K.PANDA o1

FAO- Order Dtd. 2026-05-
41452/2026|08.06.2026 | oo o0,  |A.K.PANDA o1

CHIEF

WP (C) - .. Order Dtd. 2026-07- [WRIT

41461/2026(08.06.2026 |, o o0, |T BAG JUSTICE'S |- ERANCEH-8
COURT

WP (C) - COURT NO. |0rder Dtd. 2026-06-
41462/2026(08.06.2026 |20 o0, |S K BEHERA 5 55

WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
41463/2026(08.06.2026 |- =0 - P.K.MOHANTY 5 oc BRANCH-1

WPCRL- DILLIP KUMAR COURT NO. Order Dtd. 2026-07-
41464/2026(08.06.2026 |0\ By 5 06

WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
41465/2026(08.06.2026 |- -0 o [P.K.MOHANTY 5 31 ERANCH-2

WP (C) - COURT NO. |Order Dtd. 2026-07-
41466/2026(08.06.2026 |0, o5 o0, N K ROUT 5 3

WP (C) - COURT NO. |0rder Dtd. 9999-12- |WRIT
41467/20261(08.06.2026 17173/2026 TAPAN KU NAYAK 9 31 BRANCH=-3

WP (C) - COURT NO. |Order Dtd. 2026-06-
41468/202608.06.2026 |1, o0 o0, [P.K.BARIK 5 oc

WRIT

WP (C) - COURT NO. |0rder Dtd. 2026-06- |BRANCH

41469/2026(08.06.2026 |- - 0, | TAPAN KU NAYAK 5 oc (DTVISTON
BENCH-2)

WP (C) - COURT NO. |0rder Dtd. 2026-06- |WRIT
41470/2026(08.06.2026 | 0 0, - MADAN DAS 5 oc ERANCEH-3

WP (C) — COURT NO. Order Dtd. 2026-06- |WRIT
41471/2026|08.06.2026 | ;2,2 ., |C.R.MISHRA 5 oc BRANCH- 3

WP (C) - COURT NO. WRIT
41472/2026(08.06.2026 |12 o0 o |J. SAHOO 5 BRANCH-]

WP (C) - COURT NO. |0rder Dtd. 2026-07- |WRIT
41473/2026/08.06.2026 17642/202¢ S K BEHERA 5 06 BRANCH-3
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41474/2026(08.06.2026 ?gég;;2026 M.NAIK c.o. SOURT NO. ggder Dtd. 2026-06-
41475/2026(08.06.2026 "7 (Z)° M. NAYVAK c.o. [SOURT NO.lOrder Dtd. 2026-07- WRIT

WRIT
41476/2026(08.06.2026 1> )7 ls.k.saraNeT .0, |OURT MO Order Dtd. 2026706 A

BENCH-2)
41490/2026(08.06.2026 17 =)° s DasH c.o.  [(OURT NO-[Order Dtd. 2026-06= R -
41492/2026(08.06.2026 gg£g>5026 M NAYAK c.o. §g§§§CE'S gider btd. 2026-07-

COURT

41495/202608.06.2026 ?582;;2026 M NAYAK c.o. gOURT NO. ggder Dtd. 2026-07- T
41496/202608.06.2026 |50 oo ISB UDGATA c.o.  |SOURT NO.[Order Drd. 2007-04-
41497/202608.06.2026 |47 I sAHOO c.o. [(OURT NO.forder Dtd. 20267057 lparp-y
41519/202608.06.2026 ?5é§i;2026 S.C. DAS c.o. gOURT NO. ggder Dtd. 2026-06- R
41367/2026|08.06.2026 ?Ségz;2026 SOPAL PRASAD - lGENERAL Order Drd. 20266 R s
41368/2026(08.06.2026 7o ()" PRIOT KOMER epnmrar Qrder Dtd. 2024-05- WRIT
41369/2026 08.06.2026 gig;?ggi; anoJ KOMAR  loENERAL prder brd- 2023-12= 1op Branch
41370/2026|08.06.2026 gié?>;026 MOHAN BEHERA |GENERAL gzder btd. 2026-05- giiECH—5
41378/202608.06.2026 | cier o WEURVAREAL  lernpRar, Qraer Dra. 2026-03-
41385/2026(08.06.2026 |1, (517 | PEEEIORE GENERAL Jrder Dtd. 2026-05- WRIT
41388/2026(08.06.2026 1 (D)7 (SHCBEANIR  epnmrar Order Dtd. 2026706
41404/2026(08.06.2026 ggég}5026 MOHAN BEHERA |GENERAL Entire Order e s
41407/2026(08.06.2026 ¥§é§>5004 e ROMERlopNmRAL Setition With
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WP (C) -

CHANDAN KUMAR

Petition With

41409/2026 08.06.2026 )2 D07 o (o0 GENERAL o
| WA- PRAHALLAD , , WRIT
41411/20261(08.06.2026 834/2024 CHANDRA DAS GENERAL Entire Brief APPEAL

WP (C) - PRAHALLAD X X WRIT
41413/202608.06.2026 32358/2021 (CHANDRA DAS GENERAL Entire Brief BRANCH-3

WP (C) - CHANDAN KUMAR Petition With WRIT
41453/2026|08.06.2026 21389/2021 |[NAYAK GENERAL Annexures BRANCH-7

WP (C) - MANOJ KUMAR Order Dtd. 2026-03- WRIT
41454/202608.06.2026 |oicbT o s GENERAL o RANCH-1
41455/2026(08.06.2026 |CLAPDT ANJU PRADHAN |GENERAL Entire Document

-Jo- 4909/2026 € Pocume
41456/202608.06.2026 |LAPL- ANJU PRADHAN |GENERAL Vakalatnama
V6. 4909/2026

WP (C) — RAJESWAR Order Dtd. 2026-03-
41457/202608.06.2026 3o ol o A GENERAL o

BLAPL- PUSPANJALT Order Dtd. 2026-05-
41458/2026(08.06.2026 |20 [0 GENERAL o BAIL-1

WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |WRIT
41459/2026 08.06.2026 |30 o GENERAL o A ANCH.S

WP (C) — MANOJ KUMAR Order Dtd. 2026-03-
41460/2026 |08.06.2026  |3og 0o oo o) GENERAL o

BLAPL- Order Dtd. 2026-05-
41477/2026108.06.2026 4909/2026 JAYADEV BHOTI GENERAL 20

WP (C) - TAPAS KUMAR Order Dtd. 2026-05- WRIT
41478/2026 08.06.2026 || /207 o A GENERAL o ANCH 3

WRIT

WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |BRANCH

41479/202608.06.2026 |3 0710 o s GENERAL o OTVISION
BENCH-1)

WP (C) - MANOJ KUMAR Order Dtd. 2026-03-
41480/2026(08.06.2026 |3, Su7 oo o) GENERAL o

WP (C) — MANOJ KUMAR Order Dtd. 2026-03- |WRIT
41481/2026(08.06.2026 |32 ch o 0o o) GENERAL 0 e

WP (C) — MANOJ KUMAR Order Dtd. 2026-03- |WRIT
41482/2026(08.06.2026 |3 ce"o oo GENERAL 0 RANCH S

WP (C) - AKSHAYA KUMAR Order Dtd. 2026-05- |WRIT
41514/202608.06.2026 || /)7 e GENERAL o RANCH
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13554/2000

WP (C) - MANOJ KUMAR Order Dtd. 2026-03- [WRIT
41515/2026/08.06.2026 32933/2025 RANA GENERAL 30 BRANCH-8
WP (C) — MANOJ KUMAR Order Dtd. 2026-03- |WRIT
41516/2026/08.06.2026 32979/2025 RANA GENERAL 30 BRANCH-1
WP (C) - MANOJ KUMAR Order Dtd. 2021-08- [WRIT
41518/2026/08.06.2026 25451/2021 |RANA GENERAL 31 BRANCH-3
WA- AMIYA BHUSAN ) )
41520/2026/08.06.2026 3276/2024 |DASH GENERAL Entire Brief
| WA- AMIYA BHUSAN , , WRIT
41521/2026/08.06.2026 3254/2024 |DASH GENERAL Entire Brief APPEAL
WA- AMIYA BHUSAN . .
41522/2026/08.06.2026 3344/2024 |DASH GENERAL Entire Brief
WPCRL- BINDU SAGAR Order Dtd. 2025-09-
41483/2026/108.06.2026 104/2025 SWAIN GENERAL 19Petition, Annexure,
ABLAPL- Order Dtd. 2026-05-
41484/2026/08.06.2026 4521/2026 A. K. BEHERA GENERAL 04
WRIT
WP (C) — Order Dtd. 2024-11- |BRANCH
41485/20261(08.06.2026 16708/2024 MANGUL NAIK GENERAL 19 (DIVISION
BENCH-2)
CMP- Order Dtd. 2026-06-
41486/20261(08.06.2026 936/2026 A MOHANTY GENERAL 29
CMP- Order Dtd. 2026-07-
41487/20261(08.06.2026 930/2026 A MOHANTY GENERAL 06
41488/2026(08.06.2026 |-E- GC JENA GENERAL Entire Ord
.06. 1027/2016 ire Order
WP (C) — Order Dtd. 2006-07-
41489/2026/08.06.2026 8973/2006 Y DAS GENERAL 19
WP (C) - Order Dtd. 2012-09-
41491/2026/08.06.2026 16439/2012 Y DAS GENERAL 06
WP (C) - Order Dtd. 2008-07-
41493/2026/08.06.2026 10351/2007 Y DAS GENERAL 14
41494/202608.06.2026 |CE- GC JENA GENERAL Entire Order
U 1028/2016
CMP- Order Dtd. 2017-11-
41498/2026/08.06.2026 1029/2016 G.C.JENA GENERAL 09
WA- Order Dtd. 5000-01-
41499/2026/08.06.2026 1223/2025 K C NAYAK GENERAL 01
| 0JCc- .
41500/2026/08.06.2026 M.D.BISWAL GENERAL PetitionAnnexure,
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ARBA-

Order

Dtd.

5000-01-

41501/202608.06.2026 |, P NAYAK GENERAL o M.J.C
41502/2026(08.06.2026 "> 5)7  w.nAvAK GENERAL Order Dtd. 2026706
41503/202608.06.2026 gﬁ;/2001 B P MOHANTY  |GENERAL ggder btd. 2002-03- iéigAL

‘ SEC.
41504/2026 08.06.2026 ?522)9;2026 S.DASH GENERAL Order Dtd. 2026-06- WRTT
41505/202608.06.2026 ??52622 P NAYAK GENERAL gzder btd. 2022-08- |y 5 c.
41506/2026 08.06.2026 ?Ség;;2026 SURENDRA DAS |GENERAL ggder btd. 2026-07-
41507/2026(08.06.2026 |1 \5)7 5. pasH GENERAL Order Dtd. 2026706
41508/202608.06.2026 ?5;32;2026 MOHAN BEHERA |GENERAL ggder btd. 2026-07-
41509/2026 08.06.2026 252((5:)6;2022 S LENKA CENERAL Order Dtd. 5000-01- [WRIT
41510/2026(08.06.2026 ?5553625 A PANDA GENERAL ggder Dtd. 2026-07-
41511/202608.06.2026 522;2026 SUBHAM GUPTA |GENERAL gider Dtd. 2026-05-
41512/2026(08.06.2026  |5° 1707 o sanv GENERAL Order Dtd. 5000-01- WRIT =
41513/2026 (08.06.2026 25252354 P K SWAIN GENERAL ggder btd. 2025-09- E§$¥§§é§
41517/2026 (08.06.2026 25222;2024 TP DASH GENERAL ggder Dtd. 2024-11-
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